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Constitution and a separate Deve­
lopment Board for Konkan after 
amending this article for this pur­
pose. They require in-depth exa­
mination irom different angles, in­
cluding legal and constitutional, be­
fore a final decision is taken,

[English]
Asian Development Bank Aid for 
Development of Agncidtiire in Hindu- 

fcush Himalayan Region
1244. DR. C. SILVERA: Will

the Minister of AGRICULTURE 
be pleased to state:

(a) whether the Asian Develop­
ment Bank has given any aid for 
the development of sustainable ag­
riculture in the Hindukush Himalayan 
Region Phase Two;

(b) if so, the details thereof;
(c) whether the Asian Development 

Bank has assisted similar projects in 
other parts of the country; >

(d) if so, the details thereof in­
cluding the places selected therefor; 
and r

(e) the terms and conditions of 
the Asian Development Bank for 
giving this aid?

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICUL­
TURE (SHRI MULLAPPALLY 
RAMACHANDR A: 4): (a) and (b)
There is no prr ect either ex­
isting or in the pipeline for 
ADB assistance lor the development 
of sustainable agriculture in the Hin­
dukush Himalayan Region Phase 
Two. ADB assistance has not at 
all been sought so far in the Agri­
culture Sector.

(c) to (e) Do not arise.

['Translation]

yDisplay of Portraits of National Lad­
ders in Official Premises

*  1245. SHRI MOHAMMAD AL1
ASHRAF FATMI: Will the Minister 
of HOME AFFAIRS be pleased to 
state:

(a) whether the Union Government 
have issued any guidelines to various 
Ministries and Departments as well as 
to the State Governments/Union Terri­
tory Administrations on the display of 
portraits of national leaders in official 
premises:

(b) if so, the names of the national 
leaders selected therefor;

(c) whether the Government have 
issued instructions for the display of 
the portrait of the President of India 
in the official premises;

(dj whether the Government have 
taken notice of the display of various 
religious emblems, pictures and por­
traits as weii as the installation of small 
shrines in official premises; and

(e) if so, the action taken or propo­
sed to be taken in this regard?

THE MINISTER OF STATE IN 
THE MINISTRY OF PARLIAMEN­
TARY AFFAIRS AND MINISTER 
OF STATE IN THE MINISTRY OF 
HOME AFFAIRS (SHRI M. M. 
JACOB): (a) to (e) No instructions/ 
guidelines have been issued regarding 
display of portraits/photographs of 
national leaders including the Presi­
dent and the Prime Minister of India. 
The matter has been left to the Heads 
of Departments to decide whether 
they should at all exhibit any por­
traits/photographs in the office pre­
mises/rooms and, if so, of which 
particular leader, ensuring that no 
controversy arises out of the display 
of any portrait.

Non-Registration of cases at Police 
Stations

1246. SHRI RAM LAKHAN 
SINGH YADAV: Will the Minister 
of HOME AFFAIRS be pleased to
state:

(a) whether cases of crimes are not 
registered at Police Stations of Union 
Territories;

(b) if so, the number of cases pen­
ding m courts against Police Officials 
as on date for non-registration of


